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it more than once in this House
in the other.

as well as

SHrRI BHUPESH GUPTA: In view of the
fact that these are Councils of a special type,
may [ know whether the Trade Union
Organisations and the Employees'
Associations have been consulted in the matter
and, if so, what reaction they have given to the
proposal and whether they have made any
suggestions?

SHRI GOVIND BALLABH PANT: The
proposals have not yet been even tentatively
finalised but there are some recognised unions
and some have been derecognised. I think the
hon. Member is referring to the recognised
unions only.

MRr. CHAIRMAN:
hour is over.

The Question
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to Questions 956

(a) whether it is a fact that the amount of
Rs. 40-00 per ton as additional freight for
delivering the cargo at Cochin has been
agreed to by the Indian Oil Company for
payment to the Russian tanker for diverting it
from Bombay as appeared in the issue of the
'Statesman' of 14th November, 1960; and

(b) if so, what are the circumstances
under which such payment was agreed to?

THE MINISTER ofF MINES AND OIL (SHRI K.
D. MALAVTYA): (a) and (b) The Indian Oil
Company received its first tanker of High Speed
Diesel Oil from U.S.S.R. towards the end of
August 1960. This oil was discharged in the
two tanks at Bombay which the Company had
acquired from the Army. The second tanker,
carrying Kerosene from U.S.S.R., reached Bom-j
bay on 7-11-60. To create ullage for the
incoming Kerosene at Bombay, the i Company
decided to transfer approxi-mately 3,600 tons of
H.S.D. from one I of the tanks at Bombay to its

RESIDENT DIRECTOR OF THE ROURKELA STEEL
PLANT

«214. SHrR1 DAHYABHAI V. PATEL-.
Will the Minister of STEEL, MINES AND FUEL
be pleased to state whether it is a fact that the
Resident Director of the Rourkela Steel Plant
has tendered his resignation, and if so, whe-
ther he has given any reasons for the same?

THE MINISTER ofF STEEL, MINES AND
FUEL (SARDAR SWARAN SINGH) The
Resident Director, Rourkela, desired to leave
the service of Hindustan Steel for personal
reasons and did so by giving the required
notice under the terms of his contract of
employment.

ADDITIONAL FREIGHT OF RS. 40 PER TON FOR
SOVIET TANKER FOR DELIVERING CARGO AT
COCHIN

*217. SHRI S. C. DEB: Will the Minister of
STEEL, MINES AND FUEL be pleased to state:

tank at Cochin which is the main port for
supply of petroleum products to Kerala
State and adjoining areas. Charter hire
payable to the Russian tanker for transport of
H.S.D. Stock from Bombay to ~ Cochin has
been agreed to be worked out on the basis of the
usual charter  hire for the coastal tanker of
the Government of India. Press story in this
regard was not wholly correct on facts.
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+[ SETTING UP OF A UNIVERSITY AT
MEERUT

*222. SHHI NAWAB SINGH CHAU-
HAN; Will the Minister of EDUCATION be
pleased to state:

(a) whether it is a fact that the University
Grants Commission has agreed to the setting
up of a University at Meerut; and

(b) if so, what assistance will be given by
the Commission for the purpose?]
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[THE MINISTER oF EDUCATION (DRr. K.
L. SHRIMALI) : (a) Yes, Sir.

(b) The University Grants Commission
does not sanction grants for the establishment
of new universities.]
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[ RAJYA SABHA ]

to Questions 958

1 [CONSTRUCTION OF THE MEMORIAL OF
SHRI PREM CHAND, A FAMOUS HINDI
NOVELIST, AT HIS BIRTH PLACE

*223. SHRI NAWAB SINGH CHAU-
HAN: Will the Minister of SCIENTIFIC
RESEARCH AND CULTURAL AFFAIRS be pleased
to state:

(a) whether the Government of India are
aware that the construction work of the
memorial which is being erected in the
memory of the famous Hindi novelist—Shri
Prem Chand, at his birth place, Lamhi village
in the District of Banaras, is held up for want
of funds and whether any assistance was
sought from the Government of India in this
connection and if so, what assistance was
sought for; and

(b) what assistance Government of India
have given or propose to give for the
construction of the memorial?]
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f[THE DEPUTY MINISTER or
SCIENTIFIC RESEARCH AnD CULTURAL
AFFAIRS (DR. MONO MOHAN DAS): (a) The
Government of India are not aware that the
construction work of the memorial of Shri
Prem Chand has been held up. A request has
been received for financial assistance of Rs.
75,000 from the Nagri Pracharni Sabha.

(b) No Msistance has been given so far and
th« proposal is under consideration.]

+[ ] English translation.



